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21211. SHRI PRAVINSINH SOLANKI: 
Will the Mini.lrr of RAILWAYS be pl~a~ 
to state: 

(a) wheth~r th~ recommendations of One-
Man Expert Committee on Compensation 
claims head~ by Shri R. B Lal. were accrpt~ 
by Go,"ernmrnt ; and 

(b) Ihe rnn~ial action taken or propo.~ 
to be taken on the obeer\"alions and recommen-
dations contain~ in Paras 42, 43, 44, 243, 246, 
247,264,287. 575, 576. 582 S8+. 593. 601, 609, 
612.613,615 an<161t ? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIY A) : (a) 1 he rrport of the 
One-Man Expert Committee on Compensa-
tion Claims consi.ts of 287 ohservations 
and 331 m:ommendations. Of these. 246 re-
commendations have been accepted in fult ; 
43 in part or in modified lonn ; 34 not accept-
ed and 8 are still under examination. 

(b) A slalemrnl giving the rt.quired infor-
malion is laid on the Table of the House. 
[Plllee" ill LiIrrIlTY. Su No. LT -488/71) 

Recovery from Coauaerclal Clerluo for 
......... t ill Tn_It 

2729. SHRI PRAVINSINH SOLANKI: 
Will the Minister of RAILWAYS be ple~ 
to slate: 

(a) whelhn- the COSI of goods lost or damag-
ed in transit is being "covered from the Com-
merc:al Clerks fixing th~m responsible merely 
on technical grounds; 

;h' jf 00, "hether Government propose to 
lake some corrective maJures to lessen the 
difficultie. of th~ Commercial Clerlo.s in Ihi. 
respect; and 

(c) whether Govrrnmmt contemplate t., 
fix the Railway Protection Force staff respOn-
.ible for such 100s or damage in view of the 
fact that it is the primary dUly of the Railway 
Protection Force staff 10 eradicate ~uch Ic .. , 
!heft or damRge of conlignment. ? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA1: (a) No Recovery i • 
made only in ca,es where the staff are respon· 
sible directly for los, or damage, 

\ b) Does not aris ... 

(e) The Railway Proteclinn Force an: ftl-
pon.ibk fill' the protection ur Railway property 
ailainlt thall/pilfer.gea. Wh~DClver any negli-
g~nce/eonnl\·ance on Iheir part comes to light 
they are p...-cuted or departmentally dealt 
with. 
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2730. SHRI ROBIN SEN: \\-iIl tbe Mi-
nis!~r of IRRIGATIOJl\ AND POWER be 
plea.oed to state: 

<a) th~ total number of construction worke .. 
and employee. who lost their liv .. s during the 
conOiruction or Bea..-Sutlrj Link Project; and 

(b) how much compensation was gi"en to 
th~ families of those workers ? 

THE DEPUTY MINISTER IN THE MI-
NISTRY OF IRRIGATION AND POWF.R 
:SHRI B. ~. KeREEL!: I·a) 84 workers 
and onr AssIStant Engineer lost their live. 
during th~ construotion or the Beas-Sutl~j Li"k 
Project belwL'Cn 1-9-1964 and 10-6-1971. 

(b) RI. 4,97,871 has ao far been paid as 
compensation to the next of kina of the 
workers under Ihe Workmen'. Con'pcnsa.io, 
Act, 1923. 
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